Customs, ‘S,ervice Tax & Anti Dumpfng Branch
WEEKLY DISPATCH STATEMENT
FROM 20-04-2026 TO 24-04- 2026

| S.NO. |APPEAL NO. FINAL ORDER 'DATE OF ORDER | DATEON
NO./MISC ORDER N RECEIVED FROM | WHICH ORDER
| THE PS TO HON'BLE |  SENT FOR
PRESIDENT DISPATCH
/MEMBERS _
1 |__FINAL ORDER NO. ]
1 S1/81789/2022 — F.0/50714/2026" 16-04-2026 23-04-2026
2 571/52208/2021 ., F.0/50725/2026 . '21-04-2026 23-04-2026
3 S1/50089/2020 . F.0/50726/2026 | - 17:04-2026 23-04-2026
4 ST/51487/2018 1. F0/50727/2026 7 117:04-2026 23-04-2026
5 ST1/54762/2023 | F.O/50728/2026 . . '21:04-2026 23-04-2026
8 S7/3622/2012 &5 T/ﬁZT??/‘ZDM F 0/50729 50730;2026 : 21 04—2026 23-04-2026
7 ST/52388/2018 F.O/50731/2026 [ 21:04-2026 _ 23-04-2026
8 S1/50810/2021 . F.O/50744/2026 - . " 21-04-2026 23-04-2026
e MISC ORDER _ -
1 S1/52313/2022 M.0/50233/2026 16-04-2026 23-04-2026
2 ST7/52315/2022 M.0/50234/2026 16-04-2026 23-04-2026
3 ST7/51487/2022 M.0/50238/2026 16-04-2026 |  23-04-2026
4 ST/51984/2023 M.0/50246/2026 21-04-2026  23-04-2026
5 S71/50288/2021 MN.0/50252/2026 21-04-2026 23-04-2026
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Clgtet & ASST. REGISTRAR/T.O

uploaded in PDF format on the CESTAT website | imm d;ately‘aftef‘ sngnamre.&f theHon ble\members on thL same day for the parties and public at large.

Thus all the interested parties and other lnformituon seekers under R T1 Act may do‘wnload lhesq orde\rs from CESTAT webwe




